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mittees which, among others, discuss
. industrial relations problems and consider
‘measures necessary to maintain industrial
harmony. Asa resuit of these efforts,
there bas been an improvemeont io the
industrial relations  situation in 1986,
compared to 1985, with the number
of strikes declining from 35 @ to
12, workers affected from 6421 to 2164 and
the number of mandays lqut from 82208
to 21605,

Allotment of Laad to Charitable
Hospltals

SHRI KAMAL CHAUDHRY :
DEVELOP-

" 1843,
Will the Minister of URBAN
MENT be pleased to state :

(a) the names of socicties or trusts
which have been allotted land at con-
cessional rates by the Declhi Development
Authority on the recommeandation of Delbi
Admioistration for  building charitable
hospitals, till December, 1986;

(b) . the rates at which Ignd has been
allotted;

(c) whether Delhi Development
Authority has executed the. lease deed with
such of the societies or trusts, who have
constructed hospital buildings, completed
the required formalities and are running
bospitals for a long time;

(d) if not, the reasons thereof;

() whether complainty  regarding
irregularities have been received from such
societies or trusts against certain officials
of Delhi Development Authority for
delaying exccution of lease deeds; and  *

(f) ifso, the action taken ia this
tegard ?

THE MINISTER OF STATE IN THE
MINISTY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH): (»)
As per Statement 1 given below. |

(b) Rs. 5000 or Rs. - 10,000 per
acre, »

{c)'and (d). Out of 20 cases mentioned

in list ‘A’ Jease deeds bave beea  registered
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in 8 cases. The position of remaining 12
cases is mentioned in  Statement-ll given

‘below.

(¢) and (f). A complaint , was
received from Mata Chanan Devi Arya
Dbarmarth Eye Hospital regarding delay

in execution of lease deed. Foliow up

action has been taken and lease deed has
sinco been executed in this case.

Statemeant-I

List of cases in which Allotment of Land
has been made for Hospital at
- Concessional Kale

1. Air Force Association,

2. Kbhosla Medical Institute.

3. Arys Vaidya Sala.

4. Igwar Eye lostitute, )

5. Choudbary Aishi
Chbaritable Trust.

Ram Batra
6. Indian Cancer Socicty.
7. Decpak Gupta Memorial Trust,

8. AIll India Society for health and
education. .

9. Vivekanand Parthisthan Parishad.
10. Rsjan Dbhall Charitable Institute,

11.  Amar Jyoti Charitable Trust.

12, Birla Iostitute of Medical Research
for Hospital.

*

13. Mahasati Moban Devi Jain Shikshan
Samiti, '

14. Indian Spioal Injuries Centre.

15. Jaipur Golden Charitable Clinical
Laboratory Trust, |

16. Ganeh Dass Chawla . Charit
Trusts. :

17. Sunder Lal Jain Charitable Hospital.

18. Mabashay Chuni Lal Charitable

Trust.
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Gujarmal Modi Hospital: and 20, Escort Heart Institute and Research
Rescarch Centre  for . Medical Ceotre.
Sciences. B |

Statement-1I

»

_List of Charitable Hospitals in Respect of which Lease Deed yet tq be L’xeculed and

Reglatered

SI. Name of the Society
No, :

Reasons for pending

1. Air Force Association .
2. Arya Vaidya Sala
3. Insher Eye Hospital

4. Indian Cancer Society

5. All India Society for Health and
Education

6. Vivekanand Parthisthan Parishad
7. Rajan Dhall Charitable Instt,

8. Birla Institute of Medical Research for
Hospital

9, Mahasati Mohan Devi Jain Siksban
Samiti

10, Indian Spioal Injuries Centre

11. Jaipur Golden Charitable Trust

12. Ganesh Dass Chawla Charitable Trust

Lease deed paper under submission
for stamping to the Asson.

Site plan drawing are under prepara-
tion/approval.

Land use of the plot is under exami-
nation.

Pending regarding change of site.

Pending reg. change of site,

-do-
Under litigation

Site is not clear for bhanding over the
possession.

Pending  regarding clarification of
concession rates from the Government
of India (Ministry of Urban Develop-
ment).

Not yet ripe for execution of Lease
deed.

Lease papers bave been sent to the

society for stamping.

-do-

[Translation)

Telecast of Films

1844. SHRI RAM BHAGAT
PASWAN will  the Minister of
INFORMATION AND BROADCASTING
be pleased to state the total number of films
shown on T.V. duriog tbe period 1983 to
1986 and the number of religious, historical
and social 6lms out of them ?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI A K. PANJA):
The total numbsr of films in Hindi and
other regional languages telecast in the
National Network/Dethi and LPTs during
the period 1983 to 1986 was 510. However,
it is not possible to classify these films as
religious, historical or social as in most.
of the cases these ingredients are, presented
in one or other form.

Al





